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Austerity  Measures  Regarding  Pay  and 

Allowances     of     Central     Government 

Employees 

281. SHRI RAMDAS AGARWAL: Will 

the Minister of FINANCE be pleased to state: 

(a) whether Government have decided to 

resort to Rs. 3,000 crores austerity 

programmes from the year 1997-98 onwards 

by freezing real wages and stopping of 

budgetary support to pay and allowances of 

Central Government Employees; 

(b) whether the Central Trade Union of the 

Central Government Employees have 

thretened to go on strike and are viewing this 

as an ominous signal to the 5th Central Pay 

Commission which has yet to submit its 

Report; 

(c) if so, the specific details of new 

guidelines on austerity and fiscal prudence; 

and 

(d) what will be the net saving of 12 

months, if the austerity measures are taken as 

proposed by the Finance Minister? 

THE MINISTER OF FINANCE AND 

THE MINISTER OF COMPANY 

AFFAIRS (SHRI P. 

CHIDAMBARAM): (a) to (d) The 

Government have issued guidelines on 

17.6.1996 on expenditure 

management—fiscal prudence and austerity, 

which intend to achieve, through control of 

growth of expenditure and enhancement of 

return on Govt. equity in Public Sector 

Enterprises, and not by wage freeze, an 

annual attrition of Rs. 3000 crores in the 

expenditure budget of the Central 

Government. The sailent features of the 

guidelines include: 

(i) review and evaluation of ongoing 

progammes and schemes to determine 

their continued relevance 

 


